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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF D BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION. !
Srl| Appeal Number Asf:::' Assessee Name Remarks l
1 | CO 12/K0L/2026 |2019-2020 | [A] VET BIOTECH PRIVATE LIMITED ‘.
2 | CO 32/KOL/2026 |2015-2016 | [A] PRITHVI FINVEST CO PRIVATE LIMITED |
3 | CO 33/KOL/2026 |2016-2017 | [A] PRITHVI FINVEST CO PRIVATE LIMITED
4 | CO 34/KOL/2026 | 2015-2016 | [A] TOP METALS LIMITED
5 37/1;&?)2%26 2014-15 | [A] RUNGTA CEMENTS PVT. LTD., KOLKATA :
6 90/%555%2 .| 2020-21 | [A] SANJAY AGARWAL | ¢
SE /égt 12016 | 2013-14 | [D] M/S MANGAL CRYSTAL COKE PVT. LTD. e o
B e ,égl /2010 | 2014-15 | [D] M/S MANGAL CRYSTAL COKE PVT. LTD aos o
o ﬂigt /2019 | 2013-14 | [D] M/S MAHANIDHI VYAPAAR PVT. LTD. &
W0 o ﬂg)AL 201 | 201314 |[D] M/S WONGA TRADERS PVT. LTD. |
e o /E)AL 2019 | 201314 | (D] M/S KHAMBHALIA TRADERS PVT. LTD. i =
2] /SJAL /2019 | 2013-1¢ | [D] M/S NEWAGE VINIMAY PRIVATE LIMITED o
T /gi /201 | 201314 |[D] M/S RUSSEL VALE TRADERS PRIVATE LIMITED T _1-
e /ég\L 12019 | 201415 | [D] M/S RUSSEL VALE TRADERS PRIVATE LIMITED | . .
15 |ITA 341/KOL/2021| 2013-14 | [D] M/S GAURAV VINIMAY PVT. LTD. i -
16 (ITA 521/KOL/2021| 2013-14 |[D] M/S BHACHAU TRADERS PVT. LTD. | S
17 | ITA 636/KOL/2025| 2013-2014 | [A] SINGH CONSTRUCTION COMPANY ' .
18 |ITA 643/KOL/2025| 2014-15 | [A] M/S. VINITA STEEL TRADE PRIVATE LIMITED | e
19 |ITA 720/KOL/2025| 2012-13 | [A] SANJAY KUMAR SUREKA HUF
|20 |ITA 721/KOL/2025| 2011-12 | [A] SAPNA SUREKA oo
(21 ITA 722/KOL/2025| 2012-2013 | [A] SAPNA SUREKA | ‘
|2 — /igt /2025 | 2017-18 | [A] SAR) EDUCATIONAL CENTRE | -
2 /f(gi 2025 | 2012:13 | [D] RAJDEEP TRADECOM PVT. LTD. i e
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REVISED CAUSE LIST OF D BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION. E

Srl | Appeal Number Aise'::' Assessee Name Remarks
2| 1og /tlgt/zozs 2012-2013 | [A] PATTON DEVELOPERS LIMITED
5| aane /gi/zozs 2013-2014 | [A] PATTON DEVELOPERS LIMITED
26 /}I<-crﬁ/2025 2017-2018 | [A] VINOD KUMAR BANSAL
27 1929/%’:/2025 2018-2019 | [A] VINOD KUMAR BANSAL
B /gﬁ/zozs 2019-2020 | [A] VINOD KUMAR BANSAL
99 | oks /ég?./zozs 2017-2018 | [A] SURESH KUMAR AGARWAL
30 | y008/KoL/2025 | 2017-2018 | [A] SAINI ENGINEERING & FINANCE PVT. LTD. i
3 e e /igt 12025 | 2012-2013 | [A] SUBHLAKSHMI VANIIYA PVT. LTD. _
32 2857/128?/2025 | 201920 | (D] VET BIOTECH PRIVATE LIMITED >
33| sug/k0L/2025 | 201516 |[D] PRITHVI FINVEST CO PRIVATE LIMITED
A /ég‘L 12025 | 2016-17 | [D] PRITHVI FINVEST CO PRIVATE LIMITED |
35| Jas0/k0L/2025 | 201718 |[D] PRITHVI FINVEST CO PRIVATE LIMITED |
36 | 2072/K0L/2025 | 201819 |[D] PRITHVI FINVEST CO PRIVATE LIMITED
= ITA 201615 | [D] THE WEST BENGAL SMALL INDUSTRIES DEVELOPMENT

3134/K0L/2025 CORPORATION LTD -
B s ”I(gi 12025 | 201516 |[D] TOP METALS LIMITED _1
39 |ITA 241/KOL/2026| 2015-2016 | [A] SURESH PRASAD J
40 1072/%1/2026 2012-2013 | [A] M/S. RADHARANI VYAPAAR PRIVATE LIMITED _i
] /;gt 12026 | 2022-2023 | [A] PRIYANKA BASU _
7T /gi 12026 |~ | [Al PRIMARC PRABHU DAYAL CHARITABLE TRUST L
o T /Iﬁ_ 12026 | 2023-24 | [D] PACEMAN SALES PROMOTION PRIVATE LIMITED |
44| ey /gi 12026 | 202324 |[D] PURTI BEVERAGES PRIVATE LIMITED .ii
B /gt/zozs 2023-24 | [D] PURTI REALTY PRIVATE LIMITED i ~
il /égAL 12026 |2015-2016  [A] PCE PROJECTS PRIVATE LIMITED o _fl
4 RS “I(BAL /2026 | 2956 | TA] PRASHANT KUMAR ANCHALIA ]
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REVISED CAUSE LIST OF D BENCH FOR 10-3EPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

GOOGLE MEETING ID :- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

IN COURT ROOM 3

Assmt.

Srl | Appeal Number Vaar Assessee Name Remarks

e /g’gﬁ 12026 | 202324 | [D] SREYASH BREWSKI LIMITED

49| Sac /!Igl‘_ /2026 | 2023-24 | [D] PANSARI DEVELOPERS LIMITED

801 S /ég?_ 12026 | 2023-24 | [D] PANSARI VEGETABLE & OILS PRIVATE LIMITED

i ﬂi(TJAL 12026 | 202324 | [D] SREYASH GREEN LIMITED

Sa /égl\_ /2026 | 2013-2014 | [A] PHOENIX TEA & AGRICULTURE FARM PRIVATE LIMITED ;

53 |ITA 140/KOL/2025| 2018-19 | [D] VISWAKARMA RESIDENCY (EFILING) CF from LbOCZF

54 | ITA 66/KOL/2022 | 2012-13 | [D] OM SHREE RUPESH STEEL PVT. LTD. CIF from 08-09-2026 J

B /gﬁ 12026 | 2012-2013 | [A] SADADHAN SALES PRIVATE LIMITED CIF from 09-09-2026 |

56 1o /égpﬁfzozs 2011-2012 | [A] SUNIL KUMAR AGARWAL GF rom 06.09-202¢

e /é(T)AL 12025 | 2012-2013 | [A] SUNIL KUMAR AGARWAL C/F from 0-09- 2026

s6 /lgtfzozs 2013-2014 | [A] SUNIL KUMAR AGARWAL CF fom 09.08-2026]

59 | 1g61/koL/205 | 20142015 | [A] SUNIL KUMAR AGARWAL S nel

e /i&/zozs 2015-2016 | [A] SUNIL KUMAR AGARWAL CIF from 09-00-2026
Deputy Registrar

09-Sep-2026|
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